Bail No.:1685/2020

State Vs Sanjeev Pahwa
FIR No 354/17

P. S. Prashad Nagar

10.12.2020
Present Application is taken up by the undersigned being 1* Link of the

Court of Mr. Naveen Kumar Kashyap, Learned ASJ-04, who is stated to be on leave
today.
Mr. Pawan Kumar, Learned Addl.PP for the State through VC.

Mr. Sunil Kapoor, lcarned counsel for the applicant through VC.

Present:

At request, put up for the purpose fixed before the Court concerned for

15/12/2020. Interim order, if any, to continue till the next date of hearing.

(N eem Abi

1* Link Special Judge(NDP

10.12.2020



Bail No.:1 856/2020
State Vs Shivam Kumar
FIR No 291/2020

P. S. Saraj Rohilla

10.12.2020
Present Application is taken up by the undersigned being 1* Link of the

Court of Mr. Naveen Kumar Kashyap, Learned ASJ-04, who is stated to be on leave

today.
Mr. Pawan Kumar, Learned Addl.PP for the State through VC.

Present:
Mr. Yogesh Rathi, learned counsel for applicant through VC.

At request, put up for the purpose fixed before the Court concerned for

14/12/2020. Interim order, if any, to continue till the next date of hearing,.

(Neemr ADbi erveen)

1* Link Special Judge(ND Central)Delhi
10.12.2020




Bail No.:1893/202¢
State Vs Ajab Singh (Pankesh etc)

FIR No. 436/2018
P. S. Karol Bagh

10.12.2020
Present Application is taken up by the undersigned being 1* Link of the

Court of Mr. Naveen Kumar Kashyap, Learned ASJ-04, who is statéd to be on leave
today. '

Present: Mr. Pawan Kumar, Learned Addl.PP for the State through VC.
Mr. Deepak Kumar Mishra, learned counsel for the applicant through VC,

At request, put up for the purpose fixed before the Court concerned for

15/12/2020. Interim order, if any, to continue till the next date of hearing.

(Neg}SerA 2 Perveen)
1* Link Special Judge(NDPS)(Central)Delhi
10.12.2020



Bail No.: 2107/202¢
State Vs Rajni Ahuja
FIR No 56/2018

P. S. Rajinder Nagar

10.12.2020
Present Application is taken up by the undersigned being 1* Link of the

Court of Mr. Naveen Kumar Kashyap, Learned ASJ-04, who is stated to be on leave

today.
Present: Mr. Pawan Kumar, Learned Add].PP for the State through VC.

Mr. Deepankar Dutt Sharma, learned counsel for applicant through VC.
10 present through VC. |

Reply filed.
At request, put up for the purpose fixed before the Court concerned for

14/12/2020. Interim order, if any, to continue till the next date of hearing.

(Neeﬁer

1* Link Special Judge(NDPS)(Central)Delhi
10.12.2020




Bail No.: 2108/2020
State Vs Sameer Gupta
FIR No 56/2018

P. S. Rajinder Nagar

10.12.2020
Present Application is taken up by the undersigned being 1* Link of the

Court of Mr. Naveen Kumar Kashyap, Learned ASJ-04, who is stated to be on leave
today.
Present: Mr. Pawan Kumar, Learned Add1.PP for the State through VC.

Mr. Deepankar Dutt Sharma, learned counsel for applicant through VC.

IO present through VC.

Reply filed.
At request, put up for the purposc fixed before the Court concerned for

14/12/2020. Interim order, if any, to continue till the next date of hearing.

(Neel(er id3 Perveen)

1* Link Special Judge(NDPS)(Central)Delhi
’ 10.12.2020




Bail No.:2081/2020
Stato Vs Amit Kansal
FIR No 263/2020

P. 8 Prashad Nagar

10.12.2020
Present Application is taken up by the undersigned being 14 Link of the

Court of Mr. Naveen Kumar Kashyap, Learned ASJ-04, who Is stated to be on leave
today.

P P L) . . . 2]
Present: Mr. Pawan Kumar, Learned AddLPP for the State through VC.

Mr. Shailender Singh, learned counsel for applicant through VC.,

At request, put up for the purposc fixed before the Court concerned for

11/712/2020. Interim order, if any, to continue till the next date of hearing. |

(Nceﬁcr Perveen)
1" Link Special Judge(NDPS)(Central)Delhi
10.12.2020




Ball No.:12081/2020
State Vs Amit Kansal
FIR No 263/2020

P. S Prashad Nagar

1122020 _
Present Application is taken up by the undersigned being 1 Link of the

Court of M. Naveen Kumar Kashyap, Learned ASJ-04, who is stated to be on leave
today.

Prosent: M Pawan Kunar, Learned AddLPP tor the State through VC,

Mr. Shailender Singh, learned counsel for applicant through VC.

At request, put up tor the purpose fixed before the Court concerned for

J > Ny e oD . . . & o '
1171272020, Interim order, itany, to continue till the next date of hearing,

(Neelo E}%\M;)

1* Link Special Judge(NPPS)(Central)Delhi
10.12.2020



Bail No.:2105/2020
State Vs Vijay Kumar
FIR No 522/2020

P. S. Karol Bagh

10.12.2020 ‘
Present Application is taken up by the undersigned being 1" Link of the

Court of Mr. Naveen Kumar Kashyap, Learned ASJ-04, who is stated to be on leave

today.
Mr. Pawan Kumar, Learned Addl.PP for the State through VC.

Present:
Mr. Ghanshyam Sharma, learned counsel for the applicant through VC,

IO in person through VC.

Reply filed.
At request, put up for the purpose fixed before the Court concemed for

11/12/2020. Interim order, if any, to continue till the next date of hearing.

(Netlofer

1* Link Special Judge(NDPS)(Central)Delhi

110.12.2020



Bail No.:2106/2020

State Vs. Inam Ur Rehman
FIR No. 210/2020

P. S. Sarai Rohilla

10.12.2020
Present Application is taken up by the undersigned being 14 Link of the

Court of Mr. Naveen Kumar Kashyap, Learned ASJ-04, who is stated to be on leave

today.
Present: Mr. Pawan Kumar, Learned Addl.PP for the State through VC.

Mr. Dharmender Kumar Mishra, learned counsel for applicant through VC.

IO in person through VC.

Reply filed. Copy supplied.
At request, put up for the purpose fixed before the Court concerned for

14/12/2020. Interim order, if any, to continue till the next date of hearing.




Bail No.:1793/2020
State Vs Dinesh Kumar
FIR No. Not Known
P. S. Kamla Market
10.12.2020
Present Application is taken up by the undersigned being 1" Link of the

Court of Mr. Naveen Kumar Kashyap, Learned ASJ-04, who is stated to be on leave
today.

Present: Mr. Pawan Kumar, Learned Addl.PP for the State through VC.

Mr. Pankaj Tomar, learned counsel for applicant through VC.

At request, put up for the purpose fixed before the Court concerned for

14/12/2020. Interim order, if any, to continue till the next date of hearing,.

(Nmer

1* Link Special Judge(NDPS)(Central)Delhi
10.12.2020




Bail No.:1589/2020
State Vs 8aif Alj
FIR No 264/2020

P. 8. 8aral Rohifla

10.12.2020
Present Application is taken up by the undersigned being 14 Link of the

Court of Mr. Naveen Kumar Kashyap, Learned ASJ-04, who is stated to he on leave
today.
Present: Mr. Pawan Kumar, Learned AddL.PP for the State through VC.

Nonec for the applicant.

Put up for the purpose fixed before the Court concerned for 11/12/2020.

Interim order, if any, to continue till the next date of hearing.

a Perveen)
(Central)Delhi
10.12.2020

(Neelofer

1** Link Special Judge(N )



Bail No.:1589/2020
State Vs Saif Alj
FIR No 364/2020

P. S. Sarai Rohilla

10.12.2020

Present Application is taken up by the undersigned being 1* Link of the

Court of Mr. Naveen Kumar Kashyap, Learned ASJ-04, who is stated to be on leave
today.

Present: Mr. Pawan Kumar, Learned Addl.PP for the State through VC.

None for the applicant.

Put up for the purpose fixed before the Court concerned for 11/12/2020.

Interim order, if any, to continue till the next date of hearing.

(Neelofer ja Perveen)
1** Link Special Judge(N

10.12.2020

L —— LT



Il Mt ters NaaZ103/2020
Stinte Ve Nimeer

U NOGa HHO0v/2020

P RisjInder Naguy

09/12/2020
This Court is also dischavging duties ns Flest Linkc dudge of the Conet of
Ms. Neelofer Abida Perveen, learned ASH/NDPS(Centeal) Delhl who W6 on lenve taday,

Present: Mr Pawan Kumar, Ld. Addl PP tor the State through VE,
Ms. Tabassum, learned counsel {or applicant through VC.

At request, put up before the Court concerned for 11/12/2020,

(Neclofer A a Perveen)
1** Link Special .Iudge(wWS)(Ccntrul)l')cllll
10.12,2020



